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Friday, this the 23rd day of llayt 2003

HonrbLe Shri Justice V.S. AggarraL, Chairman
Honrbte Shri Govindan S. Tampi, l,lember (A)

(t,lest )

..Appticant(By Advocate: Shri D.P.Sharma)

Versus

Union of India
through Secretary
Govt. of India
14/o Communication & Informatjon TechnoLogy
Deptt. of TeLecommunjcation
Sanchar Bhawan - 20, Ashoka Road
New DeLhi-1

The Secretary - cum - D

Deptt. of TeLecommunica
Sanchar Bhawan, ?0 Asho
New DeLhi-1

..Respondents

O R D E R (ORAL)

Shri Justice V.S.AggarwaL:

Learned counset for appLjcant does not press the

present apptication and w'i thdraws the same.
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Subject to aforesaid, OA is dismissed as
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